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To
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Final Order No. A/70401/2017-SM[BR] dated 20/64/2017

 ary directed 1o transmit herewith a certified copy of order passed by the Tribunal under section ¢1(5) of the
Finanee Act, 1994 redating to Serviee Tax Act, 1994 /
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Xssit, Registrar

Application Appeal Name and Address of Appellant

87/3442/2012 Commissioner of
CUSTOMS(PREVENTIVLE)-
Lucknow
HALL NO.3.. 5TH FLOOR,
KENDRIYA BHAWAN...5ECTOR-
H, ALIGAN],
LUCKNOW,
UTTAR PRADESH

Name and Address of
Respondent

&

Laxmi Trading Company
Near Railway Station,,
LAKHIMPUR,

ur

Copy To
Iadvocate(sy/ Consultantis):

VINEET K SINGH

NARIAN NAGAR, Sector-11,

Indira Nagar, Lucknow UP
4 Bar Association, CESTAT, Allahabad
S Director Publications, Customs, Excise. [P, Estate, Delhi
6 Mis Centax Pablications Pyt Lid., 1512-1, Bhishm Pltamal Marg, New Delhi-3
7 Company Law nstitute of India Pvt. Lud, Neo.2 (old no.36), Vaithyaram Street, T. Nagar, Chennai-17
8 Taxmann Allied Service Pvt, Lid,, 59/32, New Roluak Road, New Dethu-1 10005
D LAWCRUX Advisors v Lid., LAW House, 1-8, Sector-10, Faridabad 121003 {(Haryang)
10 TaxindiaOpline.com Pyt Lid., 2nd Floor, Vasant Arcade, Vasant Kunj, New Delhi - 110070
P Mark Professional Services Pvt, Ltd., 108, Everest Block, Adiya Enclave, Hyderabad - 38
12 The ICFAL society, 52, Nagariuna i, Punjagutta Hyderabad -300082

13 MYS Knowledge Processing Pyt hd.(lasmanagementindia. com),FF- 19,16t Floor,Cross River Madl,CBBD
Ground Near Karkardooma Cowrt,Delii-110032

14CDR 15 Office Copy 16/gmm7ne ///-
- o
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CAEsULL Registrar



IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE
TRIBUNAL
REGIONAL BENCH : ALLAHABAD
CQURT No. t

APPEAL No.ST/3442/2012-ST[SM]
(Arising out of Order-in-Appeal No. 345-ST/LKO2012 dated 31/07/2012

passed by Commissioner of Central Excise & Customs (Appeals),
Lucknow)

Comumissioner of Central Excise & 5.7., Lucknow Appellant
Vs,

M/s Laxmi Trading Company Respondent
Appearance:

Shri Pawan Kumar Singh. Supdt (AR) for Appeliam
Shrt Vineet Kumar Singh. Advocate for Respondent
CORAM:

Hon’ble Mr. Anil Choudhary, Member (Judicial)

Date of Hearing : 20/34/2017
Date of Deciston : 20/04/2017

Per: Anit Choudhary

The present appeal is filed by the Revenue against
Order-in-Appeal No. 345-ST/1.KO/2012 dated 31/07/2012 passed by

Commissioner of Central Ixcise & Customs (Appeals), Lucknow.

o

Heard the parties.

[ad

The grounds of appeal no longer survive, in view of judgment

of Hon’ble Supreme Court in the case of Commissioner of Central

JA/O'T



' APPEAL N 5T/ 3412/2002
- SIS

Excise & Customs, Kerala Vs Larsen & Toubro reported at 2015 (39)

&
1;\
e
e

S.T.R. 913 (S.C.) Final Order dated 20.08.2015
4, Hence, the appeal filed by revenue is dismissed.
(Dictated in Court)

-Sd/-
(ANIL CHOUDHARY)
Member(JUDICIAL)

if

Mentch A:mummw tive LY

""" Sem g\ es)2e) 3
VEIF Q‘ﬁ’fﬁ?f&sstt Rpgmtmr
T, SEHEYES UG KA R4
TS GG 8.T.AT)
38, o, o, gengare-211004
3B GO MARG, ALLAHABAD-211001







